Scheme of Changing Girls Name After Marriage

387. Dr. Krishan Lal Middha, M.L.A:- Will the Chief Minister be pleased to State:-

a) whether it is a fact that the name of girls in Punjabi society is usually changed after marriage
as per their rituals and customs; and

b) if so, whether there is any proposal under consideration of the Government to start any
scheme for providing the facility to officially change or correct their names after marriage

togetherwith the details thereof ?

Smt. Kamlesh Dhanda, State Minister, Women & Child Development Department

Sir,

A Statement in this regard is laid on the table of the house.
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Question No- 387

Statement

@ Sir, there is no such information available with the Government.

(b) No Sir, there is no such proposal under consideration of the Government.
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